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1 2 3
22, Punjab 345
23 Rajasthan 5.30
24. Sikkim# -
25. Tamil Nadu 76.88
26. Telangana 2.88
27. Tripura 9.00
28. Uttarakhand 2843
29. Uttar Pradesh 7761
30. West Bengal 043
3L Andaman and Nicobar Islands 0.19
32 Chandigarh 0.09
33 Dadra and Nagar Haveli 0.10
34. Daman and Diu 0.19
35. Lakshadweep 2.25
36. Puducherry 9.60
ToTAL® 428.60

Note: #No Employment Exchange is functioning in this State.
@ Total may not tally due to rounding off.
Source: Employment Exchange Statistics, Directorate General of Employment.

Generating job opportunities for unemployed people

1433. DR. KIRODI LAL MEENA: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(@ the number of job opportunities generated by Government during the last

four years, year-wise and area-wise;

(b) the details of the numbers of the unemployed people in the country for
the last four years and whether it is increasing year-per-year;

tOriginal notice of the question was received in Hindi.
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(c) if so, the details thereof and if not, the reasons therefor;

(d) whether Government has set any target to control the increasing
unemployment in the country; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT
(SHRI SANTOSH KUMAR GANGWAR): (a) to () Government has taken various steps
for generating employment in the country like encouraging private sector of economy,
fast-tracking various projects involving substantial investment and increasing public
expenditure on schemes such as Prime Minister's Employment Generation Programme
(PMEGP), Mahatma Gandhi National Rural Employment Guarantee Scheme (MGNREGS),
Pt. Deen Dayal Upadhyaya Grameen Kaushalya Yojana (DDU-GKY) and Deendayal
Antodaya Yojana-National Urban Livelihoods Mission (DAY-NULM). Details of the
employment generated through these schemes/programmes are given in Statement
(See below).

As per the results of Periodic Labour Force Survey (PLFS) conducted during
2017-18 by National Statistical Office (NSO), Ministry of Statistics and Programme
Implementation during 2017-18 and annual employment-unemployment survey conducted
by Labour Bureau, Ministry of Labour and Employment, the estimated unemployment
rate on usual status (prinicipal status + subsidiary status) basis for the persons of
age 15 years and above to the extent available is given below:

Unemployment Rate

Survey* All India
2017-18 (PLFS) 6.0%
2015-16 (Labour Bureau) 3.7%
2013-14 (Labour Bureau) 3.4%
2012-13 (Labour Bureau) 4.0%

(* Survey methodology and sample selection are different in PLFS and Labour Bureau Surveys

Pradhan Mantri Mudra Yojana (PMMY) has been initiated by Government inter
alia for facilitating self-employment. Under PMMY collateral free loans upto ¥ 10 lakh,
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are extended to micro/small business enterprises and to individuals to enable them
to setup or expand their business activities. Upto 20th October, 2019, 20.84 crore loans

were sanctioned under the scheme.

Pradhan Mantri Kaushal Vikas Yojana (PMKVY) is the flagship scheme of the
Ministry of Skill Development and Entrepreneurship (MSDE). The objective of this
Skill Certification Scheme is to enable a large number of Indian youth to take up industry-
relevant skill training that will help them in securing a better livelihood.

Besides these initiatives, flagship programmes of the Government such as Make
in India, Digital India, Swachh Bharat Mission, Smart City Mission, Atal Mission for
Rejuvenation and Urban Transformation, Housing for All, Infrastructure development
and Industrial corridors have the potential to generate productive employment
opportunities. Ministries/Departments/States run skill development schemes across
various sectors to improve the employ ability of youth and also facilitate placements.
Schemes such as the National Apprenticeship Promotion Scheme (NAPS) wherein
Government reimburses 25 per cent of the stipend payable to apprentices also enhances

employability of the youth to access employment.

Government has also implemented the National Career Service (NCS) Project which
comprises a digital portal that provides a nation-wide online platform for jobseekers
and employers for job matching in a dynamic, efficient and responsive manner and

has a repository of career content.

Pradhan Mantri Rojgar Protsahan Yojana (PMRPY) was launched with the objective
to incentivise employers for creation of employment. Under the scheme, Government
of India is paying Employer's full contribution i.e. 12% towards EPF and EPS both
(as admissible from time to time) for a period of three years to the new employees
through EPFO. The beneficiaries registered upto 31st March, 2019 will receive the benefit
for 3 years from the date of registration under the scheme. Till 21st October, 2019,

benefits have been given to 1.52 lakh establishments covering 1.22 crore beneficiaries.



Statement

A. Prime Minister's Employment Generation Programme (PMEGP)

Sl. No. State/UT

Estimated Employment Generated (No. of persons)

2015-16 2016-17 2017-18 2018-19 01-04-2019 to 31-10-19

1 2 3 4 5 6 7

1 Andaman and Nicobar Islands 293 1398 1744 1832 216
2. Andhra Pradesh 7740 14148 12216 17760 8200
3. Arunachal Pradesh 104 1984 1672 2240 8%
4, Assam 9026 31498 18256 29896 7216
5. Bihar 19624 25872 18456 26424 6224
6. Chandigarh 323 376 360 224 72
7. Chhattisgarh 9496 12856 11704 24752 8432
8. Delhi 2048 952 920 1056 368
9. Goa 500 660 400 624 312
10. Guijarat* 14960 11629 15008 28000 19032
11 Haryana 7232 11016 13744 17320 6752
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1 2 3 4 5 6 7
28. Sikkim 397 201 296 440 256
29. Tamil Nadu 20836 25764 32760 41480 17192
30. Telangana 7761 6445 9520 16408 7776
3L Tripura 5355 17961 8928 9432 1712
32. Uttar Pradesh 43059 36315 43456 41944 12656
33. Uttarakhand 6161 9890 12904 17448 5136
34. West Bengal 12746 26604 10928 19304 8224
ToTAL 323362 407840 387182 587416 211840

* Including Daman and Diu.
** Including Dadra and Nagar Haveli
# As on 31.03.2019.

Source: M/o Micro, Small and Medium Enterprises.
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B. State/UT-wise Physical Achievement under DDU-GKY

SI. No. State FY 15-16 FY 16-17 FY 17-18 FY 18-19 FY 19-20 till
Oct' 19 as on
04.11.19
(MPR)
Trained Placed Trained Placed  Trained  Placed Trained Placed Trained  Placed
1 2 3 4 5 6 7
1 Andhra Pradesh 4013 1989 12787 18966 17341 10954 26278 24841 6506 4984
2 Arunachal Pradesh 0 0 0 0 0 0 0 0 0 0
3 Assam 4258 3022 8202 1479 9936 3464 16752 7397 5913 10470
4, Bihar 7722 3685 8608 4216 6972 4859 10720 5851 4850 3166
5. Chhattisgarh 8434 4463 7355 1987 3111 539 6939 2583 4402 3016
6. Gujarat 7892 5083 2254 2075 528 160 5131 1486 1532 1666
7. Haryana 13409 8807 10512 586 2281 5832 1734 3919 1380 4557
8. Himachal Pradesh 0 0 0 0 350 0 2818 576 1023 480
9. Jammu and Kashmir 18609 16524 7300 6453 1137 1424 4283 631 4426 881
10. Jharkhand 6939 1314 8360 2355 5526 2375 8947 3421 5132 5063
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1 2 3 4 7

11. Karnataka 10926 5443 10909 4432 8871 4752 7426 5411 2497 3509
12. Kerala 4738 2446 11246 5598 10587 4175 13736 9656 6127 5076
13. Madhya Pradesh 13089 3954 10974 3546 5353 1823 9339 2008 5238 1587
14. Maharashtra 0 0 4140 3694 7082 7390 18483 4500 6892 5750
15. Manipur 0 0 0 0 0 0 574 0 419 247
16. Meghalaya 0 0 0 0 0 0 829 253 563 375
17. Mizoram 0 0 0 0 0 0 157 0 34 127
18. Nagaland 0 0 0 0 0 0 34 0 699 349
19. Odisha 23070 18001 32108 45726 23520 14035 41638 31481 24741 22318
20. Punjab 0 0 0 0 4987 563 2782 1443 1132 679
21 Rajasthan 23143 12844 3837 3397 2599 693 10226 3381 8383 4001
22. Sikkim 34 205 0 70 0 0 64 o4 213 16
23. Tamil Nadu 20449 9375 113 30780 519 765 3152 185 5252 1756
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24.  Telangana 3554 1830 8969 9150 12470 9048 16588 15604 4023 5124
25.  Tripura 305 » 1197 2 1530 526 1816 2093 697 287
26. Uttar Pradesh 63209 8552 11203 2052 4795 892 17945 4839 12708 4064
27. Uttarakhand 0 0 0 0 0 0 1144 253 741 278
28.  West Bengal 2408 1900 2512 979 2032 1518 8625 3700 3109 2004

ToTaL 236471 109512 162586 147883 131527 75787 238430 135666 118902 91830

Source: M/o Rural Development.

C. State-wise/UT-wise employment generated under Mahatma Gandhi National Rural Employment Guarantee Scheme (MGNREGA)

SI No States Persondays generated (in lakh)
2015-16 2016-17 2017-18 2018-19 2019-20*

1 2 3 4 5 6

1 Andhra Pradesh 1992.10 2058.78 2120.92 2465.33 153148
2. Arunachal Pradesh 50.46 85.38 4280 68.70 3140
3 Assam 486.33 466.09 480.86 53331 336.78
4, Bihar 670.92 858.36 817.20 1233.99 75353
5. Chhattisgarh 1013.96 885.94 1199.29 1386.04 709.15
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1 2 3 4 5 6

6. Goa 107 126 0.99 0.15 0.02
7. Gujarat 22541 271.06 353.09 41961 21450
8. Haryana 4848 84.92 90.37 77.90 4203
9. Himachal Pradesh 177.71 236.61 220.06 285.20 144.85
10. Jammu and Kashmir 316.32 31559 370.90 369.29 61.87
11. Jharkhand 585.61 707.44 592.74 536.65 410.71
12. Karnataka 598.38 914.06 856.99 1045.16 760.89
13. Kerala 74174 684.62 619.59 975.26 398.14
14. Madhya Pradesh 1237.42 1130.39 1622.46 2029.80 1150.16
15. Maharashtra 763.30 708.94 825.32 846.01 38050
16. Manipur 7533 119.03 61.25 117.39 145.35
17. Meghalaya 199.71 282.54 291.88 342.15 131.96
18. Mizoram 131.26 168.23 144.38 181.22 126.07
19. Nagaland 212,07 290.71 200.03 132.85 5747
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20. Odisha 894.46 77448 922.11 830.69 486.36
21 Punjab 144.34 157.73 22311 204.47 138.90
22. Rajasthan 2341.25 2596.74 2397.74 294246 227743
23. Sikkim 4384 46.12 34.61 3355 14.86
24. Tamil Nadu 3686.75 3999.42 238881 2576.97 1808.54
25. Telangana 1417.76 1082.19 1147.73 1176.81 863.18
26. Tripura 538.75 460.67 176.04 253.09 217.96
27. Uttar Pradesh 1822.22 1575.01 181515 212198 1351.89
28. Uttarakhand 223.87 236.71 223.02 221.82 9153
29. West Bengal 2864.97 235551 312555 338311 791.80
30. Andaman and Nicobar 2.68 412 190 194 107
Islands
3L Lakshadweep 003 0.00 0.06 0.10 001
32 Puducherry 5.62 537 7.26 6.64 5.66
ToTaL 2351413 23564.07 23374.24 26799.66 15436.06

*As on 04.11.2019.

Source: M/o Rural Development.
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D. Details of No. of Skill Trained Candidates Placed under (EST&P), year-wise, State-wise
progress under DAY-NULM since 2014-15 till 2018-19

(As on 31.10.2019)

SI. No. States/UTs

Number of Skill Trained Candidates Placed

FY 2015-16 FY 2016-17 FY 2017-18 FY 2018-19 Cumulative

1 2 3 4 5 6 7

1 Andhra Pradesh 3116 35882 12010 54610 105618
2. Arunachal Pradesh 0 0 113 622 735
3. Assam 0 293 1284 443 2020
4, Bihar 0 176 1546 627 2439
5. Chhattisgarh 3513 5858 6476 5121 20968
6. Goa 0 66 639 1255 1960
7. Gujarat 226 3920 6388 12983 23517
8. Haryana 0 0 685 2510 3195
9. Himachal Pradesh 19% 86 100 402 784
10. Jammu and Kashmir 254 0 25 115 3%
11. Jharkhand 0 2700 20795 5921 29416
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1 2 3 4 5 6 7
29. West Bengal 6322 2691 6919 8745 24677
30. Andaman and 0 0 0 0 0
Nicobar Islands
3L Chandigarh 1436 283 875 0 2594
32 Dadra and Nagar Haveli 0 0 0 0 0
33 Daman and Diu 0 0 0 0 0
34. Delhi 0 0 0 2 2
35. Puducherry 0 0 0 0 0
ToTAL 33664 151901 115416 167644 468625

Source: M/o Housing and Urban Affairs
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Migrant Labour Workforce

434. SHRI SANJAY SINGH: Will the Minister of LABOUR AND EMPLOYMENT

be pleased to state:

(@ the latest data of Total number of migrant labour workforce in the country
with sector-wise percentage, the details of these workers employed in key sub-sectors

such as construction, mining, textile, domestic work; and

(b) whether Government proposes to set-up an inquiry department facilitating

smooth integration of new migrant labourers into city life?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT
(SHRI SANTOSH KUMAR GANGWAR): (a) Migration of workers from one place to
another place is a continuous process and the migrant workers keep on moving from
one place to another place in search of work and such workforce also keep on shifting
from one sector to another sector depending upon the opportunities (such as more
wages, duration and continuity of work) etc. hence, it is not feasible to keep record/
data of migrant labour workforce.

However, according to the Economic Survey 2016-17 the size of the workforce
as per Census 2011 was 482 million people and based on extrapolation, this figure
would have exceeded 500 million in 2016. If the share of migrants in the workforce
is estimated to be even 20%, the size of the migrant workforce can be estimated to

be over 100 million in 2016 in absolute terms.

(b) The Government has enacted Inter State Migrant Workmen (Regulation of
Employment and Condition of Service) Act, 1979 to protect the interest of the migrant
workers who migrate within India for Jobs/better employment opportunities. The Salient

features of the Act are as under:
. Registration of all principal employers/contractors.
. Licensing of contractors.
. Issue of passbooks.
. Payment of minimum wages.

. Payment of equal wages to male & female workers for same type of work.



